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Shri S. M. Banerjee has already 
referred to it. and. therefore. I need 
not menfon names of those great dig-
nitaries. Would the hon. Minister be 
good enough to say specificaIly one 
thing? In regard to these aIlegations 
that have been made, this is not the 
first time that these allegations have 
been made. This is not the first time 
that these names have been mentioned 
in th:s House; several times in the 
past they have been mentioned. and 
the Ministers concerned also had some-
thing to say in this House. 

Would the hon. Minister be good 
ehough to say whether that particular 
CBI report was placed before the Sar-
kar Committee and whether also. after 
the CBI concludes its report on the 
query made by the Reserve Bank of 
India, that report would be placed 
before that commission and whether 
both these reports or their summar:es 
would be placed on the Table of the 
House? 

SHRI P. C. SETHI: I have already 
stated that with regard to the foreign 
exchange infringement. the matter is 
being investigated by the CBI. With 
regard to the imports that this party 
has done in excess of what they were 
aIlowed to do. about two or three 
cases relating to these imports are 
under inqu;ry by the CBI. 
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THE MINISTER OF STATE IN 

THE MINISTRY OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI RAGHUNATH 
REDDY): (a) to (c) .. The information 
is being collected and will be laid on 
the Table of the House. 
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. is being collected and it will be laid 
on the Table of the House . 

SHRI S. M. BANERJEE: Previ-
ously the notice was only 10 days; 
now it is 21. You know how questions 
come up. They are all by baUot. and 




